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Snggestions to Tackle Problems of Urban
and Rural Housing

*1067. SHRI K. C. PANDEY : will
the Minister of WORKS AND HOUSING
be pleased to state ;

() whether impottant suggestions were
made in several mieetings of the Chief
Ministers of Housing to tackle the problem
of rural housing ;

(b) the salient features of the recom-
mendations made at the meetings ; and

(c) the extent of urban housing shortage,
Statewise and the steps being taken to -over-
come it ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL)" (a) and (b). A
statement is laid on the Table of the
Sabha, ’

(c) A State-wise break-up is aot avail-
able. We may have it after the comfri-
lation of the census figures. According
to a study, the total urban shortage in
housing was estimated at 119 lakhs at the
beginning of the 4th Plan. ,

. .
Statement

No meeting of the State Chief Ministers
has 80 far been held to consider the problem
of rural housing. However, the problem of
rural housing figured prominently in the
deliberations of the last two Conferences of
State Ministers of Housing etc. held at New
Delhi in January, 1970 and at Jaipur in
July, 1970. The major recommendations of
the two Conferences are given in Statements
I and I

No reliable data regarding the actual
shortage of housing in rural and urban
areas are available. Some data in this re-
gard have been collected during the 1971
GCensus.but it will take some time to tabu-
late and process the same. The Working
Group on Housing for the Fourth Rive
Year Plan had, however, estimated that at
the beginning of the Plan period (April,
1969), the shortage of housing in ugban
arcas of the country was of the order of 119
14kh units. .

» Fhe Government hlve introduced: “the
following social housing schembs-with's view:
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te ameliorating the housing conditions of
the persons belonging to lower income
brackets in urban areas of the country @

cnmm——

' Year of intro-
duction
1. Integrated Subsidised
Housing Scheme for
Industrial Workers and
Economically Weaker
Sections of Commu-
nity. 1952
2. Low Income Group
Housiag Scheme. 1954
3, Slum  Clearance/Im-
provement Scheme, 1956
4, Middle Income Group
Housing Scheme. 1959
5. Land Acquisition and
Development Scheme 1959
_ 6. Rental Housing Scheme
for State Government
Employees, 1959
7. Jhugei and Jhopri Re-
moval Scheme (for
© Dethi). 1960

A provision of Rs. 193.27 crores has
been made in the Fourth Five Year Plan
for implementation of various Housing and
Urban Development schemes in the State
sector, As all these schemes fall in the
State sector, the State Governments are free
to determine the amounts to be utilized out
of the Fourth Plan provision of Rs. 193.27
crores, for the implementation of these
schemes according to their own requirements
dnd relative priorities for various needs.

‘The Government have also set up the
Housing and Urban Development Finance
Corporatipn to provide loan assistance to
the State Governments for the implemen-~
tation of their housing and land develop-
ment progcammes, primarily in urban areas
outside the State plan ceiling. A provision
of Rs. 10 crores has been included in the
Fourth Five Year Plan on account of the
equity capital of the Corporation.

. Statement I

+¥mportant suggestions relating to rurel
Hodsing mide ot. the Confwence of - Staly
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Ministers of Housing and Urban Develop-
ment held at New Delhi in January,

1970 ;
i

The question of providing house-
sites to landless labour should
be tackled vigorousty ;

State Governments should stady
the scope for allotting house-
sites of landless labour out of
Government land at present
available in and around the
villages and should intimate the
resnlt of such study to the Cen-
tral Government ;

The State Governments should
consider the question of confer-~
ring homestead rights on land-
less labour who are in tempo-
rary occupation of land as
house-sites through suitable legis-
lation ;

The question of giving assistance
in cash or in the form of
materials to the landless labour
for building a modest home by
them should be examined ; and

The question of transferring
rural housing from the State to
the Central sector and providing
additional funds  thereunder
should be examined.

Statement 11

Summary of the conclusions reached at
the Jaipur meeting :

(a) Rural housing programmes,

specially the provision of house-
sites for the landless agricultural
labour and construction of
houses for them, should be taken
up on a priority basis. Where
no Government land is avail-
able, the required land should be
acquired by the State Govern-
ments out of their own resources
for providing house-site, free of
cost (or at nominal cost), to
landless agricultural labour.

(b) In view of the paucity of re-

sources and the magaitude of
the problem, rural hovsing pro-

,gsammes may b undertaken on

't1g boais of & wigetive appronct,

instead of dispersing the meagre
resources all over the State.
Bach State should select one dis-
trict for every one crore of popu-
lation, for undertaking an inten~
sive programme of rural housing.
States, etc., having a population
of less than one crore may
select one district each under
this programme,

(c) 75 per cent of expenditure re-
quired for the construction of
bouses under the above men-
tioned programme should be pro-
vided by the Central Govern-
ment as a loan and the remain-
ing 25 per cent should be borne
by the State Government them-
selves, The question of the
subsidy- if any, to be given for
this programme map be examia-
ed later,

(d) By means of a rapid survey of
the selected districts, the State
Governments should assess the
availability of Government and
other land and the number of
house-sites required, the number
of househ to be constructed, and
the funds required for the pur-
pose. The specifications to be
adopted for the construction of
such houses should also be
determined.

(e) Details as in (d) abould be sent
to the Union Department of
Works, Housing and Urban De-
velopment by September, 1970,
so that the matter can be further
examined and appropriate steps
taken urgently,

(f) It will be necessary to mobilise
additional institutional sources
of finance to meet the require-
ments of the vast programme
envisaged, This will require
further study.
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R1l. K. GUIRAL : The position of
rurgl housing has been very really concern-
causing. According to a samqle survey,
conducted in 1963-64, it was estimated
that 86 lakhs agricultural workers’ families
in rural areas are landiéss and the pre-
sumption is that almost all of them
are also without sites for their housing.
This is & huge programme and the
Government are really feeling concerned
about it. Some States have taken some
steps. Uttar Pradesh recently, for instance,
1ssued an ordinance for provision of housing
sites to Harijans. I do not know how much
work has been done in that context as yet,
but the total figur¢ in all the six or
seven States where some work has been
started is very very dismal because the total
number of sités sanctioned in these States
so far are only 1922 and the problem is
really very gigantic.
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Oll Refineries in Western Region

*1070. SHRI JADEJA : Will the Miais-
ter of PETROLEUM AND CHEMICALS
be pleased to state :

(a) whether Government have any deci-
sion on the sites selected by the Expert Com-
mittee for setting up Oi Refineries n
Western Region ; and

(b) if so, the sites selected ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) A Committec of Experts was appointed
in April 1959 to study the question of
additional reflning capacity in the country
and its location, This Committee recom-
mended the establishment of a refinery in
the Notth-West région. 10C were asked to
prepare a feasibility report for this refinery
indicating therein dlso the advantages and
disadvantages of various possible locations
from the techno—économic angle. The
report has beén received only on 1st June,
1971 and is uhder examination, No
decigion in regard to location has yet been
taken,

(b) Does not nrisé.

SHRT JADESA : May T kaow from the
hoti. Minister with reference to his statement,

cepecinlly the latter part of it, whether g





